
CEN TRAL AU4INI STRAflVE TRI BUNAL 

CALCUTTA BENCH 

No.C.A. 1080 of 1997 

Date of order * 13. 2. 20.02 

Present $ Hon ble Mr. Justice G.L. Gupta, Vice..Cbaizin1 

Hon'ble Mr.  S. Bj swas, Administrative Mnber 

- SUMBITA YADAV 

VS. 

UNION OF INDI A & 02BERS 
(D,it. POSZ 

For the applicant 	s None 

For the respondents $ Mr. B.K, Qatterjee,  counsel 

ORDER 

None is present for the applicant even when the 

matter is called for the second time. The application i, 

there to re. dismissed for default. 

MIMBER(A) 
	

VI CE..1H WAN  


